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ORDER

Learned Counsel for the parties are present. Leaned Counsel for the respondent seeks and is

given two weeks time to file the reply to the application of the petitioner moved under Sections 4g+8

403 of the Companies Act. Learned Counsel for the petitioner shall file the rejoinder within the period

stipulated above where after no further extension will be granted..

List on 26.09.2016 for further proceedings.


